Annexure B

PROFORMA OF QUOTATION
(To be submitted separately for each vehicle)

1. Name, address and telephone No.
of the Tenderer

2. Permanent Account No. (PAN)

3. Name and address of the
Proprietor/ Partners/ Directors
and their PAN

4. Quotation details

Vehicle No. Quotation Amount Rs.

5. Details of Demand Draft/ Banker’s
Cheque in respect of Deposit

Quotations will be opened on 01.10.2013 at 03.30 PM in Conference Room (Room No.375), 3
Floor, Aayakar Bhavan, M. K. Road, Churchgate, Mumbai-400 020 in front of bidders or their
representatives.
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DETAILS OF VEHICLES AND ITS RESERVE PRICE

Department on ‘as is where is’ basis. The details of vehicles including their reserve price is as

under:-

vehicles may be inspected on any working day between 11.00 AM to 5.00 PM before
29.09.2013

Note:

Annexure A.

Quotations are invited for the disposal of following 10 Vehicles of the Income Tax

Sr. No. Vehicle No. Make of Model | Reserve
Vehicle Price (Rs)
1 MH-01R-765 MARUTI VAN 1995 7,500.00
2 MH-01R-766 MARUTI VAN 1995 9,000.00
3 MH-01-U-1290 | MARUTI VAN 1997 11,000.00
4 MH-01-U-1475 | AMBASSADOR | 1997 4,500.00
5 MH-01-BA-23 MARUTI VAN 1999 6,000.00
6 MH-01-U-1462 | AMBASSADOR | 1997 12,000.00
7 MH-01-U-1466 | AMBASSADOR | 1997 8,000.00
8 MH-01-U-1473 | AMBASSADOR | 1997 5,000.00
9 MH-01-U-1478 | AMBASSADOR | 1997 5,000.00
10 MH-01-U-19 AMBASSADOR | 1997 6,000.00

Demand Draft/ Pay order of Rs.5,000/- per vehicle in favour of

‘ZA0 CBDT, Mumbai.’
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The vehicles are kept in the premises of Aaykar Bhawan, M K Road, Mumbai. The




